Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: ASSOCIATED APPLIANCES LIMITED Date of Commencement of Liquidation: 03-02-2021,; List of Stakeholders as on Date: 05-04-2021; Name of IP: Mr. Sandeep Kumar Bhatt; Last 5
digitof registration number: 10298

Category of
stakeholders

Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

contingent claims rejected under verification

No. of claims No. of claims

Amount (Rs.)

Amount (Rs.)

~ Unpaid

insolvency

resolution
process costs

NA

Liquidation costs
incurred till date

206819

NA

Secured financial
creditors

164149586.54

150723278.75

13426307.79

Annexure 3

~ Unsecured
financial creditors

NA

Operational
creditors
(Workmen)

NA

Operational
creditors
(Employees)

1318423

1318423

Annexure 6

Operational
creditors
(Government
Dues)

3703295

3703295

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

25873188.34

8313368.86

17559819.48

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

195044492.88

164265184.61

30986127.27

NA



https://ibbi.gov.in//uploads/claims/2021-05-17 11:17:37-b7adba48adc3fb5d73bcaffda87d41fa.pdf
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